NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 29.07.2026 (WEDNESDAY)

CHENNAI BENCH (HYBRID MODE)
10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice N. Seshasayee, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Pronouncement of Orders

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

1. | IA No. 1008/2026 Anju Devi Mandhani & | Mr. S Karunamoorthy
(Interim Relief) Anr.
in Vs
Comp App (AT) (CH) No. | MBG Commodities Pvt
75/2026 Ltd & 10 Ors.
For Stay
IA No. 1006/2026
For Exemption
IA No. 1007 /2026

For Withdrawal
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

2. | Comp App (AT) (CH) No. | D M Shobha Mr. AS Vishwajith Ms. Anjana CH R1
97/2025 Director of Chord Road
For Stay Hospital Pvt Ltd & Anr.
IA No. 1055/2025 Vs
For Exemption Prakash Deo
IA No. 1056 & Director of Chord Road
1057/2025 Hospital Pvt Ltd & Anr.

WITH

3. | Comp App (AT) (CH) No. | D M Shobha Mr. AS Vishwajith Ms. Anjana CH R1
98/2025 Director of Chord Road
For Exemption Hospital Pvt Ltd & Anr.
IA No. 1058 & Vs
1060/2025 Prakash Deo
For Stay Director of Chord Road

IA No. 1059/2025

Hospital Pvt Ltd & Anr

For Admission (Fresh Cases)

S.No.

Case No.

Name of the Parties

Counsel for Appellants

Counsel for
Respondents

4.

Comp App (AT) (CH)
(Ins) No. 356/2026
For Stay

IA No. 995/2026

Rohit Rabindranath
Suspended Director
Alectrona Energy Pvt
Ltd & Anr.

Vs

Radhakrishnan
Dharmarajan,
Liquidator, Alectrona
Energy Pvt Ltd & Anr.

Mr. R Bharadwajarama
subramaniam



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

5. | Comp App (AT) (CH) S Swaminathan Mr. R Bharadwajarama
(Ins) No. 358/2026 Vs subramaniam
For Stay Indian Bank & Anr.
IA No. 1012/2026

6. | Comp App (AT) (CH) SP Bhooma Mr. R Bharadwajarama
(Ins) No. 359/2026 Vs subramaniam
For Stay Indian Bank & Anr.
IA No. 1013/2026

For Orders
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

7. | Comp App (AT) (CH) No. | Deccan Advanced Mr. VV Sivakumar Mr. Edward James
27/2025 Sciences Pvt Ltd R2- R4
For Stay Vs Mr. Pranav
IA No. 438 & 502/2025 | Escientia Advanced Gopalakrishnan RS
For Additional Docs. Sciences Pvt Ltd & 10 Mr.Ramasubramaniam
IA No. 439/2025 Ors Raja - R6 R7 R8

WITH Mr. VV Sivakumar
R9- R11

8. | Comp App (AT) (CH) No. | Dandu Chakradhar & Mr.Ramasubramaniam | Mr. Edward James
69/2025 2 Ors Raja R2-R4
For Stay Vs Ms. Kesang Tenzin
IA No. 705/2025 Escientia Advanced Doma R6

Sciences Pvt Ltd &
8 Ors
WITH

9. | Comp App (AT) (CH) No. | Dandu Chakradhar & 3 | Mr.Ramasubramaniam
78/2025 Ors. Raja
For Exemption Vs
IA No. 763/2025 Escientia Biopharma
For Stay Pvt Ltd & 9 Ors.
IA No. 764/2025 WITH

10. | Comp App (AT) (CH) No. | Deccan Advanced Mr. VV Sivakumar Cyril Amarchand
39/2025 Sciences Pvt Ltd Mangaldas R2 R3
For Urgent listing Vs Mr. Bharadwaja
IA No. 517/2025 Escientia Biopharma Ramasubramaniam
For Exemption Pvt Ltd & 12 Ors. R12 R13
IA No. 518/2025
For Additional Docs
IA No. 519, 551, 552 &
553/2025
For Stay
IA No. 520 & 550/2025

11. | IA No. 350/2026 Ravi Shankar Mr. K Rajendran Dr. SV Rama Krishna
(For Amendment) Gopalakrishnan R2 R3
in Vs
Comp App (AT) (CH) No. | Hyderabad Pollution
36/2025 Controls Ltd & 2 Ors
For Urgent Hearing
IA No. 996/2026

12. | IA No. 587/2026 Bank of Maharashtra Mr. T Ravichandran
(For Condone Delay) Vs
in V Nalini & 2 Ors
Comp App (AT) (CH)
(Ins) No. 204/2026




13.

IA No. 881/2026
(For Condone Delay)
in

Comp App (AT) (CH)
(Ins) No. 311/2026
For Stay

IA No. 882/2026

Telangana Housing
Board

Vs

Koncept Nirman Pvt Ltd
& Anr.

Mr. S Rahul Reddy

Admission - Notice Ordered

(Ins) No. 66/2026
For Stay

IA No. 162/2026
For Exemption

IA No. 163/2026

Fund Commissioner,
Employees' Provident
Fund Organization
Vs

Chinnam Poorna
Chandra Rao
Liquidator of Victory
Electricals Limited

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
14. | Comp App (AT) (CH) No. | Research City Business | Mr. T Natraj Mr. S Rajagopalan- R1
21/2025 Solutions Pvt Ltd & 2
For Stay Ors
IA No. 261/2025 Vs
Vineela Balla & 3 Ors
15. | Comp App (AT) (CH) SLSPS Technologies Ms. Aakanksha
(Ins) No. 24/2025 Services LLP Nehra
For Exemption Vs
IA No. 106/2025 Adarsh Global Trades &
Services Pvt Ltd
16. | Comp App (AT) (CH) B Kumareson Mr. Ravi Rajagopalan Mr. ML Ganesh R1
(Ins) No. 570/2025 Vs
For Direction State Bank of India &
IA No. 1609/2025 2 Ors
17. | Comp App (AT) (CH) State Bank of India Mr. Pranava Charan Ms. Geeta Battula
(Ins) No. 122/2026 Vs
Madhucon Toll
Highways Ltd
WITH
18. | Comp App (AT) (CH) State Bank of India Mr. Pranava Charan Ms. Geeta Battula
(Ins) No. 125/2026 Vs
Madhucon Infra Ltd
19. | Comp App (AT) (CH) N Padmanabhan Mr. Sam Jayaraj
(Ins) No. 29/2026 Erst. Director of RRP Hosuton
For Stay Housing Pvt Ltd & Anr.
IA No. 67/2026 Vs
For Direction G Murali
IA No. 68/2026 (Representative of
Home Buyers) & Anr
20. | Comp App (AT) (CH) Assistant Provident Mr. MS Viswanathan Mr.AG Sathyanarayana




For Hearing (Interim Order)

(Ins) No. 148/2025
For Urgent listing
IA No. 399/2025

Vs
Central Bank of India
& Anr.

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
21. | Comp App (AT) (CH) SNJ Distillers Pvt Ltd Mr. Avinash Krishnan Mr. ML Ganesh R1
(Ins) No. 98/2023 & Anr Ravi Mr. R Vidhya Shankar
For Stay Vs R3
IA No. 341/2023 The Punjab National
For Exemption Bank & 2 Ors.
IA No. 340/2023 WITH
22. | Comp App (AT) (CH) Sheena Adarsh, Mr. Rohan Mr. Varun Srinivasan
(Ins) No. 109/2022 Ex-Director of Rajasekaran R1
For Stay Corporate Debtor, Mr. VV Sivakumar R2
IA No. 252/2022 Apollo Distilleries & Mr. R Vidhya Shankar
For Direction Breweries Pvt Ltd R3
IA No. 784 & Vs
1031/2022 Punjab National Bank
& 2 Ors.
WITH
23. | Comp App (AT) (CH) S Rajendran Ms. M Savitha Devi Mr. Rohan Rajasekaran
(Ins) No. 09/2022 Vs R1
For Exemption South India Hotels Pvt Mr. Karuppaiah
IA No. 18/2022 Ltd & 8 Ors. Meyyappan- R2
For Stay WITH Mr. NV Prakash-R9
IA No. 19/2022
24. | Comp App (AT) (CH) SNJ Distillers Pvt Ltd Mr. Avinash Krishnan Ms. M Savitha Devi R1
(Ins) No. 01/2022 & Ravi Mr. Rohan Rajasekaran
For Exemption Anr R2
IA No. 02/2022 Vs Mr. Karuppaiah
S. Rajendran & 11 Ors Meyyappan- R3
Mr. ML Ganesh-R10
Mr. NV Prakash-R11
25. | Comp App (AT) (CH) Indira Devi Mr. Rohan Aloor Mr. Y Suryanarayana
No. 57/2024 Vs R2
For Stay NRI Power & Infra
IA No. 826/2024 Corporation Pvt Ltd &
To Adv. Hg. 8 Ors
IA No. 579/2025 WITH
26. | Comp App (AT) (CH) Kodidala Pedda Mr. TK Bhaskar Mr. Y Suryanarayana
No. 63/2024 Venkata Subbaiah R1
For Stay Vs
IA No. 884 /2024 Koneru Gandhi & 7
For Exemption Ors
IA No. 885/2024
27. | Comp App (AT) (CH) Ammon Holdings Pte Mr. Arun Karthik Mr.AG Sathyanarayana
(Ins) No. 228/2024 Ltd Mohan
For Stay Vs
IA No. 606/2024 CA Mahalingam
For Exemption Suresh
IA No.607 & 608/2024 | Kumar, RP of Real
Value Promoters Pvt
Ltd
28. | Comp App (AT) (CH) Dr. K Shashidhar Mr. Anirudh Krishnan | Mr. D Ebenezar Inbaraj
(Ins) No. 147/2025 Vs R1
For Stay Central Bank of India
IA No. 397/2025 & Anr.
For Urgent listing WITH
IA No. 398/2025
29. | Comp App (AT) (CH) Dr. K Shashidhar Mr. Anirudh Krishnan




For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
30. | Comp App (AT) (CH) V Krishnaveni & 2 Ors. | Mr. Sandeep Kumar Mr. R Vidhya Shankar
No. 52/2026 Vs Ambalavanan R2-R4 R6
For Stay Sri Varadaraja Textiles
IA No. 772 /2026 Pvt Ltd & 7 Ors
Part-Heard
31. | TA (AT) No. 188/2021 Dr. Joe Verghese & 2 Ms. Arthi Fernandes Mr. AM Sridharan R1
(Comp App (AT) No. Ors. Mr. Jerin Asher Sojan
77/2019) Vs R2
For Direction Omega Hospitals Pvt Mr. Saji P John
(With Defects) Ltd & 6 Ors R3 R4 R6
IA No. 880/2026 Mr.Prasad Vijayakumar
RS
32. | TA (AT) No. 29/2021 Maharashtra Seamless | Mr. Ajay Bhargava
(Comp App (AT) (Ins) Ltd. Ms. Wamika Trehan
741/2020 Vs
For Stay S Hariprasad & 3 Ors
IA No. 1985/2020
For Exemption
IA No. 1986/2020)
33. | TA (AT) No. 73/2021 Ammana Bio Pharma Mr. SP Chokalingam Mr. Y Suryanarayana
(Comp App (AT) No. Ltd & 7 Ors. R1
146/2020) Vs Mr. Subesh K. Sahoo
BR Jayaram & 2 Ors R2
34. | Comp App (AT) (CH) Prakash Balasundaram | Mr. Vadiraj Anirudh Mr. Anant Merathia R1
(Ins) No. 182/2021 & 9 Ors Mr. Naman Jhabakh
Vs R3
Shivadutt Bannanje,
RP, Fortuna
Urbanscape Pvt Ltd &
2 Ors.
WITH
35. | Comp App (AT) (CH) Prakash Balasundaram | Mr. Vadiraj Anirudh Mr. Anant Merathia R1
(Ins) No. 183/2021 & 9 Ors
Vs
Shivadutt Bannanje,
RP,Fortuna
Urbanscape Pvt Ltd &
37 Ors
36. | Comp App (AT) (CH) Indra Marshal Power Mr. ML Lahoty Mr. M Velmurugan
(Ins) No. 367/2022 Pvt Ltd
For Stay Vs
IA No. 855/2022 Akshaya Irrigation
For Exemption Products Pvt Ltd
IA No. 856/2022
37. | Comp App (AT) (CH) Jain Irrigation Systems | Mr. BSV Prakash S. Ramasubramaniam
(Ins) No. 290/2023 Ltd. Kumar & Associates
Vs
EID Parry (India) Ltd
38. | Comp App (AT) (CH) Winntus Formworks Mr. Gursat Singh Mr. John T Sebastian
(Ins) No. 430/2023 Pvt Ltd
Vs
Aishwarya Business
Corporation Pvt Ltd
39. | Comp App (AT) (CH) PRG Buildcon India Pvt | Mr. CV Shailandhran Mr. Abhishek

(Ins) No. 433/2023
For Exemption

IA No0.1334 &
1335/2023

Ltd

Vs

Riddhima Estates Pvt
Ltd

Mr. Jerin Asher Sojan

Jenasenan




40. | Comp App (AT) (CH) Southern Power Mr.Ramasubramaniam | Mr.AG Sathyanarayana

(Ins) No. 70/2024 Distribution Company Raja
For Direction of Telangana Limited
IA No. 205/2024 (TSSPDCL)

Vs

Chinnam Poorna
Chandra Rao,
Liquidator of Victory
Electricals Ltd

41. | Comp App (AT) (CH) Satyadevi Alamuri Mr. S Satish Mr. PK Panneer Selvam
(Ins) No. 283/2025 Liqudator of GB R1
Engineering Mr. V Manivannan R2
Enterprises Pvt Ltd
Vs

The Assistant
Provident Fund
Commissioner &
Recovery Officer,
Employees’ Provident
Fund Organization &
7 Ors.

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

Sk

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: itsupport.chennai@nclat.gov.in , venclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B. (044-28880500),

or through email on e-mail ID: itsupport.chennai@nclat.gov.in , venclatchennai5@gmail.com

Copy to: By the order of Hon’ble Member (Judicial)

Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in
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